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1I.3!! hn. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

EIcR'l'Y-'l'HIRII RI:Potrr 

ShrJ Krlshnamoorthy Bao (Shi-
mop): Sir, I beg to present the 
Elghty·third Report of the Committee 
on Private Members' Bills and Resolu· 
tlons. 

11.33 hn. 

PUBLIC ACCOUNTS COMMITTEE 
FoRTY -SIXTH RI:Potrr 

Shrl Mora.ke (Jhunjhunu): Sir, I 
bel! to present the Forty-sixth Report 
of the Public Accounts Committee on 
Audit Report (Civil) on Revenue 
Receipt.. 1965 relating to Ineome-tax, 
Other Revenue Receipts and "Gene-
ral", 

11.331 hn. 

COMMITTEE ON PUBLIC 
UNDERTAKINGS 

Blirt D. N. Tlwary (Gopalganj): Str, 
I beg to present the TwentY-lf!eOnd 
Report of the Committee on Puhlic 
Undertakings on Indian Drugs and 
Pharmaceuticals Limited. 

11.33' lin. 

STATEMENT RE. FOOD SITUATION 
IN WEST BENGAL 

Mr. Speaker: Shrl Subramaniam to 
make the statement. 

The MilliMer ot FOOd ant ~­
t1IJ"e (Bllri C. Subramanlem): Shall I 
lay It on the Table or shall I read 
it out, 

Mr. Speaker: Is it a long one? 

Shri C. Sammanlam: Yes. It is 
,bout ftve pages. 

Mr. Speaker: It may be laid on the 
Table of the House. I will get it 
dreul.ted. 

[The stl1tement W/lS laid em the 
Table-Placed in Librarl/. See No. LT-
5923/66]. 

Shrl S. M. BaIlerJee (Kanpur): We 
have got a copy. 

ShrllndnJlt Gapla (Calcutta South-
West): We would like to put a few 
questions. 

Mr. Speaker: I will allow a few 
questions. 

Shrl IDdraJlt Gupta: We had tabled 
a call1ng.attention notice. 

Shri S. M. BaIlerJee: Our names are 
there. 

Mr. Speaker: I have received the' 
notice. I will allow them. Shrl Yalh· 
pal Slnlh- ... Does he want to PUl Il 

[Mr. Speaker] 

Some hon. Mpmltel'll: We do not 
know what the statement is. 

Mr. Speaker: When I laid that it 
mil(ht be circulated. some hon. Mem· 
bers s.id that they had got the caple •. 
What can I do! 

Shrl Indrajlt Gapta: You can fix 
some time later an today, at 3 or 4 
o'c1nck. 

Mr. Speaker: I can put it down for 
tomorrow. 

Dr. Banen Sen (Calcutta Ea.t) : 
Yes. that Is better. 

Mr. Speaker: All right; then I will 
put it dOwn for tomorrow. 

12.34 hi'll. 

DEMANDS FOR GRAN'l'S---.,ontd. 

MDnSTRY OF DEn:Nc~ontd. 

Mr. Speaker: The House will now 
tak .. up further dacussion and voUn, 
on Demand Nos. 4 to 8 and 114 rel,t· 
ing to the Mln:iotry of Defence for 
which 8 hours have been allotted. 

Hon. Members desirous of movln« 
their cut motions may aend .lIps to 
the Table within 1& mlnute. Indicat· 




